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In The Central Administrative Tribunal 
GUWAHATf BENCH : GUWAHATI 

ORDER SHEET 
APPLICATION NO. 	 OF 199 

Applicant(s). 	 ~vcc,_ Cko"OQ mc-~_ 

v-, 

Respondent(s) 

Advocate for Applicant(s) 

Advocate far Respondent(s) 

A-Adj 

Notes of the Registry 	 Order of the Tribunal 

~ . ,f Rs 50/- 

vide 

P&P ON 

25.9.98 Mrs N.D#Goswami s learned counsel for 

the applicant prays for permission to ,  

withdraw this application on the ground 

that there are some defects in the 

application with liberty to submit fresh 

ap plication. Heard Mr A.K.Choudhury. 

learned Addl-C.G.S.6 for the respondents 

also. Prayer allowed. 

Application is dismissed on withdrawal 
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